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The Respondent is also required to file a Reply against the main Petition. The

same can be filed on or before 15h September 2017 with a copy to the other

side.

Adjourned to 20s September 20U. The status quo Order shall continue till

the next date of hearing.

6.

Pantula Mohan
Memb€r (Judicial)
D.OA.20L7.

M.K, Shrawat
Member (ludicial)
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